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CALCUT'rA 

()A 1186 of 2005 JJ atc of Order: 1 ~-07-2006 

Pr~cnt : lion 'ble·Mr. B.N. Som. Vice-Chairman 

For the Aoplicant : None 

Sita Ram. 
-Vs­

Easter Rail\vay 

For the Respondents : :\fr. ~1:K. Bandyopadhyay, Counsel 
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• 

l\one apooars tor the applicant. However. .I\ lr. tvl.k. Bandvooadli\ av. 1.d. . ... .. .. 

Counsel tor the respondents is present and submits that tlle Ld. Counsel tor the applicant 
. . 

refused to nccep1 the copy of the reply on the ground that she has be~ ~~ her 

client to that etlcct that he has already filed an application betore the Chairman 10 get the 

maner transferred to another Bench. 

2. In view of abo\·e submission 1nade by the Ld. Counsel supported by document u1 

e\.idence. ttus O.A. is disposed of as withdrawn. 
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